FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FORTHE ATTENTION OF THE CREDITORS OF STAN CARS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Stan Cars Private Limited
2. | Date of incorporation of corporate debtor 27/10/1993
3. | Authority under which corporate debtor is incorporated / | ROC-Delhi
registered
4. | Corporate Identity No. / Limited Liability Identification No.of | U74899DL1993PTC055815
corporate debtor
5. | Address of the registered office and principal office (if any) of | 58, PKT-E, SECTOR -1, Bawana
corporate debtor DSIIDC, New Delhi, Delhi, India,
110039
6. | Insolvency commencement date in respect of corporate debtor | 26.11.2025 (Rectified Order for
appointment of IRP received on
08.01.2026)
7. | Estimated date of closure of insolvency resolution process 07.07.2026
8. | Name and registration number of the insolvency professional | Parminder Singh Bhullar
acting as interim resolution professional Reg.No.-IBBI/IPA-002/IP-
NO01127/2021-2022/13700
9. | Address and e-mail of the interim resolution professional, as | E-10/313, Mangal Puri Gali,
registered with the Board Ghanupur Road, Khandwala, Near
Water Tank, Amritsar- 143105,
Punjab
Email: advocate.psb@gmail.com
10. | Address and e-mail to be used for correspondence with the | Plot No. D-190, 3rd Floor, Sector-74,
interim resolution professional Industrial Area, Phase-8B, SAS
Nagar, Mohali-160071, Punjab
Email: stancarcirp@gmail.com
11. | Last date for submission of claims 22.01.2026
(14 days from the date of receipt of
order for appointment of IRP)
12. | Classes of creditors, if any, under clause (b) of sub-section (6A) | Not Applicable
of section 21, ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three names
for each class)
14. (a) Relevant Forms and https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Not Applicable

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-II)
has ordered the commencement of a corporate insolvency resolution process of the Stan Cars
Private Limited on 26th November 2025 (Order received on 08.01.2026)




The creditors of Stan Cars Private limited are hereby called upon to submit their claims with
proof on or before 22.01.2026 to the Interim Resolution Professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class Form CA- Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.01.2026
Place: SAS Nagar
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Parminder Singh Bhullar

Reg. No. - IBBI/IPA-002/IP-N01127/2021-2022/13700
AFA valid up to 30.06.2026

Interim Resolution Professional

For Stan Cars Private limited

Email: stancarcirp@gmail.com
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency|

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF STAN CARS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of Corporate Debtor Stan Cars Private Limited ]

2. | Date of incorporation of Corporate Debtor] 27/10/1993

3. | Authority under which Corporate |
| Debtor is incorporated / registered ROC-Delhi

4. | Corporate Identity No. / Limited Liability
Identification No. of Corpnrate Debtor U74899DL1993PTC055815

5 | Address of the registered office and |58, PKT-E, Sector -1, Bawana DSIIDC,
principal office (lf any} DfCD!’pDI‘EtE Debtm New Delhi, [}e|h| Indla 110039

6. |Insolvency commencement date in | 26.11.2025 (Rectified Order for appointment
respect of Corporate Debtor of IRP uploaded on 08.01.2026)
1. | Estimated date of closure of
Insolvency resolution process 07.07.2026
8. | Name and registration number of the  JParminder Singh Bhullar
insolvency professional acting as Reg. No.
| Interim Resolution Professional IBBI/IPA-002/IP-N01127/2021-2022/13700 |
9. |Address and e-mail of the Interim E-10/313, Mangal Puri Gali, Ghanupur
Resolution Professional, as registered JRoad, Khandwala, Near W ater Tank,
with the Board Amritsar- 143105, Punjab

Email: advocate.psb@gmail.com

10.] Address and e-mail to be used for Plot No. D-190, 3rd Floor, Sector-74,
correspondence with the Interim Industrial Area, Phase-8B, SAS Nagar,
Resolution Professional Mohali-160071, Punjab

Email: stancarcirp@gmail.com

11.| Last date for submission of claims 22.01.2026 (14 days from the date of
upload of order for appointment of IRP)

12_. Classes of creditors, if any, under clause (b) _
of sub-section (6A) of section 21, ascertained | Not Applicable
by the Interim Resolution Professional

13.|Names of Insolvency Professionals identified to

act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14.|(a) Relevant Forms and https://ibbi.gov.in/fen/nome/downloads |
(b) Details of authorized representatives| Not applicable
|are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-11) |
has ordered the commencement of a corporate insolvency resolution process of the Stan|
Cars Private Limited on 26th November 2025 (Order uploaded on 08.01.2026)

The creditors of Stan Cars Private Limited are hereby called upon to submit their claims with|
proof on or before 22.01.2026 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other|
creditors may submit the claims with proofin person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its|
choice of authorised representative from among the three insolvency professmnals listed|
againstentry No.13 toact as authorised representative of the class Form CA- Not Applicable
Submission of false or misleading proofs of claim shall attract penalties. S/

Parminder Singh Bhullar|

Reg. No. IBBI/IPA-002/IP-N01127/2021-2022/13700

AFA valid up to 30.06.2026

Interim Resolution Professional

Date: 10.01.2026 For Stan Cars Private Limited

Place: SAS Nagar Email: stancarcirp@gmail.com
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SATURDAY, JANUARY 10, 2026

Zonal Office: First Floor, Jai Kartar Bhawan, Near Circuit House,
Ferozepur Road, Ludhiana, 141001; TEL: 0161-2495472;
E-Mail: recovery_ldh@mahabank.co.in, legal_ldh@mahabank.co.in
Head Office: ‘LOKMANGAL, 1501, Shivaji Nagar, PUNE — 411 005

SYMBOLIC POSSESSION NOTICE
Whereas, the undersigned being the Authorized Officer of the BANK OF MAHARASHTRA, under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of the powers conferred
under Sub-Section (12) of Section 13 read with Rule 8 of the Security Interest (Enforcement) Rule, 2002, issued a Demand
Notice calling upon the Borrower's)/Guarantor(s) to repay within 60 days from the date of receipt of the said Notice.
The Borrower(s) having failed to repay the amount, notice is hereby given to the Borrower(s)/ Guarantor(s) and the public in

@ 3TE UERE
Bank of Maharashtra

TR TR W 30

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF STAN CARS PRIVATE LIMITED
RELEVANT PARTICULARS
. | Name of Corporate Debtor Stan Cars Private Limited
. | Date of incorporation of Corporate Debtor] 27/10/1993

LOSS OF SHARE

CERTIFICATE
GOPAL BANDYOPADHYAY, holding
400 shares of Face value Rs.1/- in United
Breweries Limited having its registered
office at UB Tower, UB City,#24 Vittal
Mallya Road, Bengaluru, Karnataka,

SOUTH EAST CENTRAL RAILWAY

Annexure-A
Work Description: E-Sucbkon has been imwled for E-aucton for “License far
advartizemeant owver anlire exierior surface of side wall of coaches is allowsd and
Interar advartisermesl s allowed is allowed in 23 sgm of per coach al train no.-
128037, 154233, 160292, 128043 & 160293 for a period of Flve (05) years, "The
catalogue has already been published on tha IREPS Website (https:/lireps.govin)
ondated: 05.01.2026. The detaidls are as iolows-

560001 in Folio UB032152 bearing . : general that the undersigned has taken SYMBOLIC POSSESSION of the property/ies described herein below in exercise of
Share Certificate Number 112177 with Catalogus| Cate- | Auction LotNo, Lot Description Contract| B 3. | Authority under which Corporate ROC-Delhi powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the respective days as
Distinctive Numbers from 5442511- it 2 e b L pa Debtor is incorporated / registered mentioned before the borrowers

5442910. . ADVT-IMEN- | “Licanse for advertisement ovar . | Corporate Identity No. / Limited Liability The Borrower(s)/Guarantor(s) in particular and the public in general is hereby cautioned not to deal with the property/ies and
I hereby give notice that the said Share © = = 128037-22-1 | aniire exterior surface of side | Identification No. of Corporate Debtor _ _U74899DL1993PTC055815 any dealings with the property/ies will be subject to the charge of Bank of Maharashtra for an amount herein below mentioned.
Certificate(s) are lost and T have applied 2 | EE ﬁf{;'{ﬁ"} wall of coaches is allowed and Address of the registered office and 58, PKT-E, Sector -1, Bawana DSIIDC, Borrower’s attention is invited to provisions of Sub- Section (8) of Section 13 of the Act in respect of time available to
to the Company for issue of duplicate = 2 | 20,01.20% pyronE 'E'I‘L'-;I’E'Ig’is zﬁgf;élﬁ-.ﬂzrg ‘»;”Ifn :‘; 1826 (MW | principal office (if any) of Corporate Debto§ New Delhi, Delhi, India-110039 redeem the secured asset/s.

Share Certificate. ﬁ =5 13:30 1ﬁn=§z“-22ﬂ' per coach® i Days . | Insolvency commencement date in 26.11.2025 (Rectified Order for appointment Description of the Demand Noticd Amount due plus
The Public is hereby warned against 2 E E ’ ATV TR, respect of Corporate Debtor of IRP uploaded on 08.01.2026) B Name of tf;eGBrancftl & Movable / Inmovable [ype & Date interest &
purchasing or dealing in anyway with the = = 128043-22-1 . | Estimated date of closure of 07.07.2026 orrower(s) / Guarantor(s) Propertylies of Possession| other expenses
said Share Certificates. The Company = nﬁﬁg;ﬂﬂ" :;solvenc;y re§otluttllon procsss = 5 - =g BRANCH OFFICE: BATHINDA Equitable Mortgage Residentiall 27.10.2025/ | Rs. 12,81,085/-
may 1.ssu§ dqphcat? Share Certificate if Assi. B T = o . ingg}\?earﬂj;y Lig:%ézigonnargginzraos e Raermll{j]oer Ing ullar 1. Banti Devi W/o Bheem Chand, property measu_ring 76 sq.Ygrds ie.00l SYMBOLIC plus unapplied
1o objection is recelved by the Company sst: Comuy- Managor {Doodsh) interim Resolution Professional IBEVIPA.002/IP-NO1127/2021-2022113700 ] [31086, Main Road, Paras Ram Nagar, Bigha 01,1/2 Biswas which is 1,1/4/24| 07.01.2026 | interest thereon
within 15 days of the publication of this| | CPR/10/592 S.E.C. Rﬂll"ﬂ"'ﬂ}l", EJ!‘ESPI.'F Bathinda, Punjab, 151001. 2. Bheem|share of land measuring 01 Bigha 04 Biswas,| as applicable,

_ |Address and e-mail of the Interim
Resolution Professional, as registered
with the Board

E-10/313, Mangal Puri Gali, Ghanupur
Road, Khandwala, Near W ater Tank,

advertisement, after which no claim will

. : Chand S/o Jammu Ram, 31086, Main/comprised on Khasra No. 5822/4906 min (1-4),
be entertained by the Company in that

Road, Paras Ram Nagar, Bathinda,|Khewat/khatuani No. 1970/10126, as per jamabandi

expenses and
other charges

behalf. émggls:zr(-j\jcfg;tg%szggrgail.com Punjab 151001. for the year 2012-2013 situated at street no. 32,|w.e.f. 27.10.2025

GOPAL BANDYOPADHYAY nﬂ Tatessadoralobe usedior— |PIoNG-D-T90-3TdFlooSecore & Dubey Colony, Paras Ram Nagar, Patt Jutti, Bathinda bearing Sale deed No.2019-20/23/1/5633 in favor of Mrs. Banti

Date: 09.01.26 Folio No: UB032152 Reliance correspondence with the Interim Industrial Area, Phase-8B, SAS Nagar, Devi W/o Bheem Chand and bounded as under North: Vacant Plot of Dhirag Garg adm 14'00, South: Street 20'Wide,
IR Inrtustries Limiied Resolution Professional Mohali-160071, Punjab adm 14'00 East: Vacant Plot, adm 48'-9", West: Vacant Plot of Part-B, adm 49'-0.5" CERSAI ID : 400034308053

Place: Kolkata

Email: stancarcirp@gmail.com

22.01.2026 (14 days from the date of
upload of order for appointment of IRP)

BRANCH OFFICE: PHAGWARA 'Equitable Mortgage of residential| 27.10.2025/
1. Mr. Jaswant Singh S/o Mr. Suchalproperty constructed on plot SYMBOLIC
Singh Address: Satnampura Gali no-2,/Jadmeasuring 7.50 Marla, being| 09.01.2026
Mansa devi Nagar Phagwara, 144401, 2.|24/176" share of total land measuring 2 Kanal 15
Mrs. Narinder Kaur W/o Mr. Jaswant|Marla and is comprised in Khasra no. 872 (2-15) Kitta| €xpenses and
Singh Address: Satnampura Gali No-2,/1, Khata No. 18/49 situated at Hadiabad, Tehsil| other charges
Mansa devi Nagar Phagwara, 144401.  |Phagwara owned by Mrs. Narinder Kaur W/o Mr.|w.e.f. 27/10/2025

Jaswant Singh vide sale deed no 4003 dated 09/02/2017 duly registered in the office of Sub Registrar, Phagwara,

Rs. 32,26,027/-
plus unapplied
interest thereon
as applicable,

Fegd office: 3rd Floor, Maker Chambers Y, 223, Mariman Point, Mumbai - 400 02
Phome: 022-3555 5000 Email: investorrelationsgliril.com
IR LTI RO AT IPLODI 97EE

NOTICE

MOTICE s hereby given that the follesang certifcare(s) isswed by the Company are statad
ta have been lost or misplaced and Regisversd Halders thereod lave applied for the issue
of duphcate certificate(s).

.| Last date for submission of claims

.| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

.|Names of Insolvency Professionals identified to .
act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

Not Applicable

its contents. The Indian Sr.| FolicMo. | Mame!joint Names |Shares]CertificateMos]  Distinctive Mo, (@) Relevant Forms and https://ibbi.gov.in/en/home/downloads District Kapurthala and is bounded as under: North: House of Madanlal Bassi Adm 25'00”, South: Passage 22' wide
Express (P) Limited cannot Mo ; Eram - To Eram =T (b) Details of authorized representatives| Not applicable Adm 25'00”, East: Property of Other Adm 80'00”, West: Property of other Adm 80'00” CERSAI ID: 200034880869
be held responsible for such ' | 9588060] Abdulhusen Mohain 00| 5747964.964| | |8204309.508 are available at: DATED: 09.01.2026 PLACE: LUDHIANA AUTHORIZED OFFICER
contents, nor for any loss or Mullaji 20| BATR0090-193 | 1327260820019 Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-I1)
; . 400 | 626504 [0-410) 222 1557097-496 has ordered the commencement of a corporate insolvency resolution process of the Stan
damageincurredas aresultof 2| 424678 Kamabwumar Barjazea | 25| 59136-136) 2412601625 | | Bl Cars Private Limited on 26th November 2025 (Order uploaded on 08.01.2026) THIS IS CORRIGENDUM TO PRICE BAND ADVERTISEMENT
transa(_:tlc?ns with companies, | 70| 51860023-138| 1195475455-114 The creditors of Stan Cars Private Limited are hereby called upon to submit their claims with THERE IS NO CHANGE IN THE OFFER PERIOD
associations or individuals | Total 1585 proof on or before 22.01.2026 to the Interim Resolution Professional at the address THIS 1S A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A

advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in
manner whatsoever.

Forbes Precision Tools and Machine Parts Limited
Registered Office: Forbes” Bulding, Cheranji Rai Marg, Forl, Mumbai-400 001
ClIN: L20256MHI022PLESRG540
Tel.: +91-2269138900 E-mail; investor refafions@iforbespracision.coin
Wehbsite: www. lorbespracsion.con

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its

choice of authorised representative from among the three insolvency professionals listed

againstentry No.13 to actas authorised representative of the class Form CA- Not Applicable
Submission of false or misleading proofs of claim shall attract penalties. sq/

for Reliance Industries Limigad 1

Bl Parminder Singh Bhullar
Reg. No. IBBI/IPA-002/IP-N01127/2021-2022/13700
AFA valid up to 30.06.2026

Interim Resolution Professional

For Stan Cars Private Limited

Email: stancarcirp@gmail.com

PROSPECTUS ANNOUNCEMENT. THIS DOES NOT CONSTITUTE AN INVITATION OR OFFER TO
ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. THIS PUBLIC ANNOUNCEMENT IS NOT
INTENDED FOR PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA,

The Public is hereby cautioned against dealing with these shares inany way. Any persan(s)
witie hias J B any claim agamse these shares, should lodpe such cisim with the Comgany's
Repistrar and Transfer Agant viz. “KFin Technologies Limited"™ Selenium Tower B,
Plot Mo, 31-32, Gachibowli Financial Distrlce. Manakiramguda, Hyderabad - 500 031,
within Seven (7)) days from the date of publication of thas notice, failimg which, the
Company will proceed to Baue letters) of confirmation In lieu of duplicate certificane(s)
n respect of the aloresasd shares,

Mace : Mumbal
any Date : January 9, Hi2b

Savithri Parakh
Cormpany Secretiry and Compliance Offices

wwwirilaom

[Pieasa scan this QR
code to view RHP)

ARMOUR SECURITY (INDIA) LTD.

Corporate ldentification Number: U74920DL1999PLC101313

Cour Company was inporporated as "Armaur Security (India) Pyi, Lid." onAugust 27, 1989, vde cerification of mcorparation bearing Na.
101313 under the provision of Companies Act. 1856 issued by the Registrar of Companies. NCT of Delhi and Haryana, Our Company is
in the business Manpower senvices and Integrated Faciity Management senvices. Further, our Company was converted into 3 public
limied comgany, pursiant to 2 special resolution pazsed inthe Extraordinary General Mesting of our Shareiholders held on Fetruany 09,
2024, and the name of our Company was changed 1o Amour Security{India), Lid.", and & fresh certificate of incorporation dabed May 03,
2024 was issued to our Company by the RoC, CPC, Our Corporata idantification Number is UT40200L1858PLC 10313, Our Company
has its registered office sifuated-al B-37, Second Floor Defence Colony, Mew Deli- 110 024, For further defails, pkease refer to section
tited "Our History and Certain Corporate Matters” beginning on page: 186 of this Ried Herring Prospectus

Registered Office: B-87, Second Floor Defence Colony New Delhl - 110024, Dehi, india;
Contact Person: Ms. Sakshi Mishra, Company Secretary and Compiance officer; Email Id: csiarmoursecurities. oom:
Contact No: +91 83101359833 Website: www. armoursecurities. com

OUR PROMOTERS: MRS. ARNIMA GUPTA AND MR. VINOD GUPTA

PRICE BAND: ¥ 55 TO ¥ 57 PER EQUITY SHARE OF FACE VALUE OF ¥ 10 EACH
THE FLOOR PRICE IS 5.5 TIMES THE FACE VALUE OF THE EQUITY SHARES AND

Date: 10.01.2026
Place: SAS Nagar

KIFS HOUSING FINANCE LIMITED

Registered Office; 4th Floor, KIFS Corporate House, Beside Hotel Planet Landmark, Near Ashak Vatika, BRTS
ISKON - &mbli Road, Bodakdew, Amili, Mhmedabad, Guparat - 380054,
Corporate Office; C-902, Lotus Park, Graham Firth Compound, Western Express Highway, Goregaon [East),
Mumbai - 4000463, Maharashirz, Indis, Ph.Mos +91 22 S1796400, E-mail: contact@kitshousing com
Website: wew kifshousing com CIN : UsE9226J2015PLCOBE079 REI COR: DOR-00145

Appendix IV Symbolic Possession Notice (For Immovable Property)

Whereas, the endersigned being the duthorred officer of Kifs Housing Finance Limited (KHELY under thi Secritisation and
Recorstroction of Fmanciad Assests and Enforcament of Security Intenest Act 2002 and in exencise of power conferred under
section 1302] read with Rute 3 of the Security Interast (Enfarcement) Aules 2002, Demard Notice(s) issusd by Authorized
Officer of the Company to the Barrowar( 5) | Guarantor (5] mentionad heresn below to repay the amount mentioned in the notice
within &0 days from tha date of receipt of the said notice, The borrower having failed to repay the emount, nofica here by givan
to the Borrowerls) [ Guarantaris) amd the pulilic in genersl that the undesssgnad has taken possessian of tha proparty
dascribad herain balow in exenciss of powers conferredon himunder Jub-Section (4] of tha Sectian 13 of the said Actraad with
Ridle B of the Security Interest Enforcement rules, 2002, The Bernowers attention @ mvited o pravision of sub-soction (3] of
seebionid of the Act, in respect of tme avaidable, 1o redeem the secured assets. The Borrewer in particulas and the public in
general are beraby cationed not o deal with the property and any deslings with the property will be subgact to the change of
KIES for anamount as mentioned barein under withtheintarest thesean

Notice of Exira Ordinary General Mesting and E-voiing Information

Motce s hareby geeen that:

1. The Extra Ordnary General Mesting (EGM) of the Members of the Company wil be held
on Monday, February 2, 2026 a1 11.00-am. (IST) through Video Conferencing (WCY |/
Caher Audio Visial Means ('08VM] 1o trensact the business as sei forth in the Motice
dated Japuary ¥, 2025, In compifance wih general ciroutar ng, 032025 dated Sepbamber
22, 2025 issued by the Minisiry of Corposate Affeirs (MCA), Companies are afowed o
hadd EGM throwgh W2 wilhout phiysical presance of (he Shansholders al a comeman venue.

. In eompliance wilh the croular eleciionic copies of he nolice of the EGM have been ganl

Fad

fo &l the sharehalders whase email 105 are registersd with the i?_n:umpan:.-.'ﬁ:&; sler and r-sh-; Harﬁﬁmmm nmirﬂuj;::mw Detail of Secured Assets: Pﬁﬂ:?ﬂfﬂl THE CAP PRICE IS 5.7 TIMES THE FACE VALUE OF THE EQUITY SHARES
Transter Agents (RTANDepasitory Participant (DP) on January 9, 2026, | Dateof NPA { Branch LAN |ate | Type BIDS CAN BE MADE FOR A MINIMUM OF 4000 EQUITY SHARES AND

Lad

Sharshipiders holding shares ailher in physical mode or in demalenalized mode as on the 1 1. Tej Pratap {Applicant) | Demansd Mofica Data: | AraxiNo 1120 Mauzs, Piparshama Tappa - P'a:-ﬁauri.F'a{gma-! Sg.lrnhulini

IN MULTIPLE OF 2000 EQUITY SHARES THERAFTER.

; i g laciroricaly husines 2. Jaigovind Shaw Mosvember 04, 2025 (Hasanpur Maghar Tehsd - Khajani Distrct - GorakbpurThana-{ - p7-
e (Co-Applicantl] | o7 s 1642003/ |Harbus tiar Pracesh 273212, Boandaries a5 Par s Dootk{ january THE ISSUE IS BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI ICDR REGULATION
= ' ST : . LT3 - e H v ; " r o ¥ I-_. 5 r .. : I‘ i 5 :
voling). The vating rignt of the sharenolders shall ba proportionate to the equity shares 3 Iimmuf:ltgﬁumﬁ ik T Eﬁmf’s"ufﬂﬂ':ﬁffuﬂﬂﬁ:?ﬁ;;ﬂ:r:r":t'[;: ﬂ?i - 2026 (IPO OF SMALL AND MEDIUM ENTERPRISES) AND THE EQUITY SHARES ARE PROPOSED TO BE

baled by Eham In B paid up equily share cagital of (he Company, Mambers attending he
EGM trough WO 7 QAWM shell be counted for the puposse of reckoning e quonem undar

LISTED ON EMERGE PLATFORM OF NSE (NSE EMERGE).
THE ISSUE

Gorakhpur [ 30868/ | \Wecri: Moysa OF Jawahar, Northi: House 0OF Kali,|

NP4 - Octaber 10, 2025
LNREGOROVIAEY g0 ih1 .10 Fr. ROC Raed.,

Section 103 of the Companies Act, 2013, 2 1. Dinesh Kumar Demand Natice Date: | Gata No. 21071 Min, Pargana- Nagar Pashchim, Raj m:.uhsi Symbalic
4. A1 the sharshoiders ana informed that (Applicant) Movember 04, 2025 |Labdaha, Tappa- Suriyer, Tehshi- Harraiya, Basti, Uttarl 7. INITIAL PUBLIC OFFER OF UP TO 46,50,000 EQUITY SHARES OF FACE VALUE OF 2 10/- EACH OF ARMOUR
| The cut off date for determining the efigitily 1o vole by remols E-vating or by E-voling oy R R L e o B ek Nerts| Jamiary SECURITY (INDIA). LTD. (THE "COMPANY" OR THE "ISSUER") FOR CASH AT A PRICE OF ¥ [-]/-PER EQUITY
system at the EGM shall be January 26, 2026 3. Punniat Punnilal Sranch [ LA | [RestPertof Arari South: Rest Pertof Arazi As Por Site: Eastl:| ~ qae SHARE INCLUDING A SHARE PREMIUM OF ¥ [+}i-PER EQUITY SHARE (THE "ISSUE PRICE") AGGREGATING
e lhm cometn E-vifing:shall commence. on. Thursday, January 29, 302g: C.00.2.9n. eo-soptoatd) LNHEAYDOYZBgp |2t Duptars Westl:20f Wide Road, Northt: House of| TOT [+] LAKHS ("THE ISSUE"), OF WHICH 2,34,000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH FOR

{I5T} and end on Sunday, February 1, 2026 {500 p.m. {IST). Remote E-voting shall NPA : October 10, 2025 Govind Gugta, South]: Houseof Prem Prakash Veram East
nol be slowed bevend the alomsald cate and e, 3 [1. Nand Ram {Applicamt} | Demand Motice Date: |House BultOn Plot NoA%, Over K heera Mo 53, ShivaGraen City. | Symisolic
= 2. Manju Dewi Movember 04, 2025 |Pafva Mazssodma, Nawsbgan], Kushmesh, Bharat Gas Agencii| 07-
(Co-Applicant1) Ofs.c ks, 1749693/ |Barabani (Dehat), Jehangeeriad, Baratenki, Utter F'radeshi January
NPA : Detober 10, 2025 225002 Boundanes as Per Sale Deed: East: Plot No-50, West:

CASH AT A PRICE OF T [+]/- PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ [+)- PER EQUITY
SHARE AGGREGATING TO ¥ [+] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO
THE ISSUE (THE "MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER

il Ay pessan Boldng shanms m psical form and non mdividiize shanbolosrs who acquire
shares of the company and become & sherehalder of the company after the notoe of

tha EGM = being sent and holding shares as on the cul off dale thal & Jareary 25, Branch [ LAN : Plat Ma-48, Nerth: 7.5 Mir. MUD Road, South - Land Seller. Asl ~ 2028 RESERVATION PORTION I.E. 44,16,000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH AT APRICE OF ¥
2026 may obtain the login 1D and password by sending a request at evoting @nsd. com/ “m”:';{*;g;ﬁggj’ Per Site: Eastl: Hause Om Prakash, Wasty: Plot No-48, [*}/- PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF 2 [+]/- PER EQUITY SHARE AGGREGATING

North: 7.5 Mir. MUD Road, Seuthi: Vacaat Plot
SATUTORY MOTICE TO BORROWERS/GUARANTOS

Borrawieris)/ Guaranior's -ame hereby put to caution that the proparty may ba sold &t amy time herein after by way of publc

auctionterders and &3 such this may iso ba treated asanotice under Rule &, 8.5 9 of Security (intarest) Enforcemant Rules, 2002

The detasbad invertony and Panchnama could not he recorded due to chstructions as such property hes basn photographed

DATE : 100012026 | PLACE : Uthar Pradesh Sdy- Authorised Officer, KIFS Howsing Finance Ltd.

. Howsawar il hie fzhe s already registered wih NSDL for e-vabng then hialshe can use
hisher existng user [0 and passward for casling the vole
Iv, C3 Mehul Raval, Company Secretary In Whele Time Practice [IC3] Membership Mo,
ACS-1E0D CP No, 24170} has besn appeinded as the Scrulinizer fo scrufieze tha
wobng during the EGM and remate e-vofing process in a far and transparent marmer
3. Shareholders may note that

I, Once the vote ona resolution is cast by the Sharehoider, the: Shareholder shall not be
allowed {0 change s subsequeanlly,

TO ¥ [-] LAKHS IS HEREIN AFTER REFERRED TO AS THE "NET ISSUE". THE ISSUE AND THE NET ISSUE
WILL CONSTITUTE 27.56% AND 26.17% RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE
CAPITAL OF OUR COMPANY.

"SUBJECT TO FINALISATION OF BASIS OF ALLOTMENT

ATTENTION INVESTORS - CORRIGENDUM

The Company has filed Red Herring Prospectus dated January 07, 2026 with the Reglstrar of Companies, Delhl, on
January 08, 2026, |n reference to the Red Herring Prospectus dated January 07, 2026, and newspaper advertisement
dated 03th January 2026, changes are made under investors should note the following:

Correct contant

Possession Notice [For Immovable Property) Rule B8-{1)

‘Whereas, heunde baing theAuthonzed Officer of IFL Home Finance Limied {Formey kncwn as Inda Infoline Housing Financa Lid. | (I FL-H FL) undar
the Becumizaion énd ainicton of Financial dssets and Enforcement of Secury InferestAct 2002 and inexercise of powers confered under section 1312
e Wil Rk 3 of thee Sty Inlerest [Enforemerd) Rules 2002, @ Derand koo was ssued by e duthonsad Offcerof he company to e BomowenTo-
Borrowers mentionad hiersin bekow to repay the amounl nofos & herstry given o tha bomower and tha publc ingeneral hal tha undersignad has talen
possessianaf the property dazerinad hersin bebow in exercie of povwsms comamed an him under Saction 13(4) of the said Rulas. Tha bomower npartcular snd
e pulic inegeneral e hereby cautioned ol o des with e property and &y dealngs with he property wil be subjeciiothechane ol IFL HFL for an amount 25
i e undier wilh inenesl hasson, Tha bemowens afberiion & insded 1 provesore of Sub-gechon (B) of seckon 130l e Act, 1§ bomovr daars e 1
s ofthe "IFL HPL™ tooether with Al costs. changes end expensas incurmed, abarytima before the date fived 1o 53 or ransier, the secured essst= shalnotbe
apldorfansmed by "IFL HFL" ancdng further sten shall be taken by “IFL HFL® fortrarsferor sale ofthe secured paseds

iil. The faclity for voding will also be made avaitable dupng the EGM, and fhase Sharehoéder
present In e EGM through VT faclly, wha have nol cast her vabe on ihe resolulion
throagh ramole e-yoling and &re otherwisa nat bamed from deing 50, shall be eligible
ke vole through the eapting system during the EGM

fii. Tha Sharehoider who ars nod cast thalr vole by remale awvoling prior 1o lhe EGM may
also attend the EGM but shal not be entifled 1o cast their vobe: anain,

Original content newspaper advartisement
date 09th January 2026

BIDS CAN BE MADE FOR A MINIMUM OF 2000 EQUITY
SHARES AND IN MULTIPLE OF 2000 EQUITY

Sr.no

BIDS CAMN BE MADE FOR AMINIMUM OF 4000 EQUITY
SHARES AND IN MULTIPLE OF 2000 EQUITY

Iv. Only persons whase name is reconded in the register of sharehalders o in the fegistar Warme of the Borrower(s) Bescripiion of he Secured Assel Toial Gutstanding | Date of [Date of ARES A R TEN. SHAREG IHESATLER.
:L'JHEI::IE'I-“'E" “_**:jﬁ“ramli'l"';m t': e ”I?WE"-“"EEI“ o ::E' EE‘,;” el Al e — ‘:ﬂ"gm“’;ﬂ — TR TR T B d;rﬂﬁ’ Bincind Foes IN MAKING AN INVESTMENT DECISION, POTENTIAL INVESTORS MUST ONLY RELY ON THE INFORMATION INCLUDED IN
I i S Y |-E : oy L B ot ol Do acrupems . L S THE RED HERRING PROSPECTUS AND THE TERMS OF THE OFFER, INCLUDING THE RISKS INVOLVED AND NOT RELY ON
W' anshouiees: Whel ATe: 11 shuthed Wi SAsUAL NI AT TEAVA. T UpCRIAD Ly T ANY OTHER EXTERNAL SOURCES OF INFORMATION ABOUT THE OFFER AVAILABLE IN ANY MANNER

Rafman Mrs. Fanana Begum [Admeasuning {IM 50, FT.}; Frq:l&r.'Tg.-gE Lend- Araa, Bult Up Area| Thousand Five Hundred | 2028 2026
[Prospect Mo IL10559593) [Carpet_Avea Property frea: 72500, 113200, 545 30 Threa Only

Mrs, Ajay Burrar Miskra Al that plece and parce! of Houss Part OF Gata NoA97, Tulsragar | Bs 539771 Ripess Fae | 08-10- | 07-01-

i, Babal Secheadl, Uittar Prackesh 261303 Area Admeasuring {IM 30, FT1; Propesty | Lakh Thirty Mine Thausand | - 2025 | 2026

{Prospect Mo IL 10773408 [T E,'ELE"" Area, Buh Up_Area, Super Bult Up_Area Property Areac| Servan Hundned Severfy
400,00, 400103, 400,00 Saven Only

All hal piece and parcel of Housa Ma 2120180 .ﬂ.-:ln'q-:la'_-iJllr'Q;:gJ Rz 3273341 Rupses | 08-10- [ 07-01-

K¥C defails gra raquesied to register the emad |D and other KYC dedas through their
depostory parliciants: Shanehalders who are holding shares in physical mode and have
niat updated ther KYC delails are requested o submit Foem 1SR 1 ard other BYC detsls
with Iha Company’ RTA, MUFG Inbime India Private Umited [Formerty Link Inime India
ol gl m!.'i i Kﬂu:? 50 FT Ral Ral archandpur, Wear OF Elesc Thr kh Ea 2025

7. For the. process and manner of e-vating, Members may refer to the imstructions: in the rs. Runts L 7 ; atwan, Hakwan, Marchandpur, fi [ Trree Lakh Twersy Savan 2%
el b ot e by el Skl i et Mrs. Neslam Briesh  (Rasbarsh, UllirPradesh 229003 INDIA-229305 Arpa Admsasuing|Thousand Three Hundred

available: al Hitns:) dl  call o 022 - 4585 7000 4 : [Prospact No IL105358415) [{IN S0 FT.): Praperty Type: Buit_Up_fees Property fvea 450 Minety Faor Oy
o8 Al S LU 8 SRl e OF-B0Nd-0 e Mr. Nokheial Alet e o pere o2 CaaNo T g Aoty R ST7A7 Rupees | 0818 | OT-01-
to Ms. Prajakta Pawle at eveling@nsl co.in Mrs. Manju Nokhela 0 59 wds Ajmabula Ganj, Amalulia Ganj. Azmal Ulla Ganj. naar of| Three Lakh Forty Three | 2025 | 2026
4 The Motice ol EGM Iz available on the websile of [he Company “at

[Prospect Mo IL10558083) [rana slore, Rasbhareli Uifar Pradesh, 229303 INDA8-225307 Areal Theusand Seven Hundeed
waw iorbesprecision co.inf website of BEE Limited at wew.bseandiz com and an the

Ackmimesrng (1M =0 FT | Propeny Tipe Busl_L_ fnes Propedhy e 450 Sevanty Nina Oy
it NSOL al i pekil Foi, lurhar diefails please contact 1o Aufhonsed Cicar af Branch Office - 1017, Tenf Fioar, CybarHeaghls, TC2R end TCWE, WibtadiKhand, ] 3

WhLE M VO ) TR D) does il certify the comectness or completeness of any of the offer document, The vestor are advised to refer page no. 262 of RHP for

For Forbes Precision Toeols and Machine Parts Limited the foll texi of disclaimer clause of NSE

Conli Wagar Lucknow - 226 010 or Corporabe Offica : IIFL Tower, Plol Mo, B8, Udwag Vihar, Ph-IY Gurgaan, Hargana.
Place : Lucknow; Date @ 10-01-2026 Sd- Authorised Officer, For BFL Home Finance Lid.
Sdf- GENERAL RISK
Riupa Khanna

Company Secretary & Compliance Officer

LISTING: The Equity shanes offened through the Red Hering Prospectus are proposed tobe isied on EMERGE PLATFORM of National
Stock Exchange of India Limiled ("NSE EMERGE™) In tarms:of CHAPTER X of the SEBI (ICDR] Requlation, as amendad from time 1o
time. Qur company receved an approval letter dated November 28, 2025 from NSE for ussg the name in the offer documsnt for isting
of ourshares on EMERGE PLATFORM of MSE. For the purpose of this issue, the Designated Stock exchangs will be NSE.
DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OFINDIA("SEBI™): Since tha Offer is baing made in tarms of
chapter B of the SEBIICDR) Regulations 2018, the Red Herring Prospectus has bean fled with SEBL In lerms of The SEBI Regulations,
the SEBI shal not CHter any cbservation of the Dffer Document Hence there & no such spesific disclaimer clauss of SEBL However,
investors may refer to the entire Disclasmer Clsuse of SEBI beginning on page 2671 of the Red Heming Prospecius

DISCLAIMER CLAUSE OF MSE ["NSE EMERGE"] (DESIGNATED STOCK EXCHANGE] : Il & tobe distinclively undersiocd that the
parmission given by NSE should ned in any way be deamed of construed that the offer issue documant has bean approved by NSE nor

Irvestments in equily and equity-related securibies involve a degree of nsk and invesiors should nod invest any funds in this Bsue uniess
they can afford to fake the risk of kosing their investment. wesiors-are advised 1o read the risk factors carefully before taking &n
investment decision in this lssue. For taking an imestiment decision, investors must rely on thes own examination of our Compamy and
tha lssue inclding the risks invebsad. The Equity Shares in the issue have neher bean racommentdad nor appraved by Secunties and
Exchange Board of India nor does Secunities and Exchange Board of India guarantee the accuracy or adequacy of this Prospectus
pecified attention of the invesiors is inviled bo the chapter litked "Risk Factors™ beginning on page 38 of the Red Hernng Prospeches

BOOK RUNNMNING LEAD MANAGER TO THE OFFER REGISTRAR TO THE OFFER

F— it
= SOANYR | 'Skyliiie

A SEH Hegistered Merchant Banking Compesny Flraamelal FidcEs Bl Ll
SOBHAGYA CAPITAL OPTIONS PRIVATE LIMITED SKYLIME FINANCIAL SERVICES PRIVATE LIMITED
C-TATA. Hosiery Complex, Phase-l| Extension, Nosda- 201305, | D353 A, 18t Floor, Dkhfa Industrial Area, Phase - |,
Liitar Pradash Mew Delhi-110020 India
Telephone: +91 9320379029/ 401 TR3E0E6001 ?"!Tild Hdumﬁer: 01 -11-40450193-197
il: C mai ress: pofpskylinena cor
ﬁ::ifzﬁﬁﬁﬁzi;?&m b G Invastar Etlﬂ'inﬁﬁﬂlﬁﬂfﬁ: arievancesifiskvinara com

Contact Parzson: Mr &n Kumar
' [ o K 3 o i ¥
Ennl:a_cl F.‘nrs.nn. Ms. Menka Jha! Mr. Rishabh Singhi Websifa: wrw.skylinétta.con
WebsHe: wwiv.SOLIRQVECAONE Gorm SEBI Registration No.: INRD0D003241
SEBI Registration No.: INMDDDDDEST1 CIN: UT48990L 1995 PTCO71324

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed o them in the Prospecius.

Mumbal, January 9, 2028

‘ Utkarsh Small Finance Bank

Aapki Ummeed Ka Khaata

™ AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)

(A Scheduled Commercial Bank)

Reqd. Office - 10-A, Dhuletwar Garden, Ajmer Road, Jaipur-302001, (CIN : LIGOTIRISS6PLCOT1381)

Zonal Office: 9B, Pusa Road, Rajendra Place, New Delhi, Pincode - 110 060.
Registered Office: Ulkarsh Tower, NH - 31 (Airport Road), Sehmalpur, Kazi Sarai, Harhua, Varanasi, UP-221 105.

Under Rule 8{1) of Security Interest (Enforcement) Rules, 2002

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Notice is hereby given under the securitization and reconstruction of financial assats and enforcemant (security) interast Act, 2002
and in exarcise of powers conferred under 13(12) read with rule 3 of securty mterest (enforcement) rules 2002, the authorised
officerissued a demand notice on the dates notes against each account as mentioned hereinatter, calfing them fo repay the amount
within &0 days from the date of recelpt of the sald notice.

The borrowers hawing failed to repay the amount, notice is hereby given to the under noted borrowers having failed o repay the
amount that the undersigned has taken Possession of he properties described haram below in exercise of powers conferred on
him/her under saction 13{4) of the said act read with rule 8 of the said rubes on the dates mantioned agaimst each account, The
borrower in particular and the public in genaral is hereby cautionad not to deal with the properties and any dealing with the
properties will be subject to the charge of UTKARSH SMALL FINANCE BANK LIMITED for the amounts and interests therean
mentioned against each account herein balow:

The attention of the borrowers detailed hereunder is invited to the provisions of subsection (8] of section 13 of the act, in respect of
time available, to redeem the secured assels.

Whereas, The undersigned being the Authonized Officer of the AU Small Finance
Bank Limited (& Scheduled Commercial Bank) under the "Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest {Act, 2002
154 of 2002)] and in exercise of Powers conferred under Section 13 (12} read with frule
3| of the Security Interest [Enforcement) Rules, 2002, ssued demand notice dated
16-Aug-24 Calfing upon the Borrower Ratam Kumear [Borrower], Rakam Mauwat (Co-
Borrower), Smt.Kiran Vati MNauwvat [Co -Borrower), (Loanm Account Mo.
Le001060125713200) to repay the amount mentioned in the notice being for Rs.
1304621/ [R5, Fowrteen Lac Four Thousand 5ix Hundred Twenty-One Caly) seithin
G0 days from the date of receipt of the sald notice,

The borrower) martgagor having failed to ropay the amaount, notice is heraby given to
the borrower/ mortgagor and the public in general that the undersigned has taken
possession of the property described herein below in exarcise of powers conferred on
him/her under Sub-zection (4] of section 13 of Act read with Bule 8 of the Security
Interest Enforcement Rules, 2002 an this the 05 Day of Januany of the Year 2026.

The borrower, co-bormower) mortgagar in particular and the public in general is

hereby cautioned not to deal with the property and any dealings with the property st |Mameolthe | Mameolthe | Name of the Borrower, Date ol Date of Amount Outstanding Investor Eh:_;:r.r!l:l IE.-al_:.I the F‘T'I:IEIJEL'-!'-I_E FHEfU“l'- including the "Risk Factors” beginning on page 38 of the Red Hering Prospectus
will e subiect to the charge of the Al 5mall Finanoe Bank Lirrvitegd 1A Schedulea Mo, Branch Account Guarantar DEI’I’IEH[I FI:IEEI.’.SEiEII'I as an the date of thﬂrEI'I‘IElhII'Iﬂ amy investment decision. ABRMOUR SECURUTY [|HD|A] LIMITED
Commercial Bank] for an amount of for for Bs. 1404621, (Rs, Fourteen Lac Four (Owner ol the Property) Notice Notice Demand Nolice On behalf of the Board of Directors
T o suncred TwenkyOne Oniy) as on 13-Aug-28 and interest and | 'Y Amitsar | Wir Jaswant Singh | Mc Jaswant Singh Sfo | 26-08-2025 | 0B-01-2026 | € 20,57.937/- Sdi-
T”'Z hcr';:u'.'..'ler'E a-t‘en; on iEF;nrntec-Sltu provisicns of sub section (&) of section 13 of the Acootm Number Mr. Fai Singh AmmiTia Supta
L1} K 1 5 ! | Euls LR E 1 s oa 202 H
Act read with rule B8 (6], In respect of time avallable, e, 30 days from this 15232%?” h"}rzurri'?:;;r;emelc;{?;gﬂjfn ;?EE‘JE:::;W 9, 2026 Eha'manammﬁ;:%g;zggg
intlmation, in respect of tirme avallable, toredeem the securad assets. ] . RN s
7 - i : : M. Jaswant Singh ARMOUR SECURITY (INDIA) LIMITED is ing, subject to appicable statutory and regulat irements, receipt of requisil
DESCRIPTION OF IMMOVABLE PROPERTIES ; i [ ) 5 PrOPOaEing . SUDRess (0 BppEcatee SAaIUI0NY an requialony reg UIrememis, Teceifn ol reguisne
: (Co-Borrawer) approvals, market conditions and other considerations, an Initial Pubic kssue of its Eguity Shares and has filed the Prospectus with the

All that part and parcel of residential/commercial property Landf Bullding) Structure

and fixtures Property Situated At Khata No 478 Khasra Ne 341, Gram - Ehatana
Oheerkheda Paragana, Tehsll - Dadri, Distt - Gawtam buddha Magar, Uttar Pradesh.
Admeasuring 428.44 5qvyds  cwned by Rakam

Ensl; Plot -:Jf"nl'l'l'.ll.ll wWest: Plot of AMARSINGH,

Morth: RASTA; Sauth: Plarof RANVIR

Buthorised Officar
&u Small Fimance Bank Limited

Date ; 05-Jan-26
Place : Gautam buddha Nagar

Description of Property/ies: All that part and parcel of the Residential/Commerci al(Mixad) Proparty measuring 11 Maras
khata/khatoni no. 162/326 khasra no. 457(0-11)as per jamabandi 2015-2016  situated in Muradpur, Ward Mo-17 Tehsil and
District Tarn Taran. Property Bounded by- East; Housa of Ajit Singh West: Muradpur Road fowards Godown and door of Shops
North: Property of Boota Singh Truck's wala South: Gali
s~
(Authorized Oficer)
Utkarsh Small Finance Bank Ltd.

Date: 10/01/2026
Flace: Punjab

Registrar of Companies, Mumbai. The Prospactus is avaiable on the websie of SEBI at wwwi sebi.govin, the website of the Book
Running Lead Manager at waww.sobhagyacapital com , website of the National Stock Exchange of india Limited at www. nseindia.com
and website of Issuer Company al - www.armoursecurdies. com . For delads, imvestors should refer to and rely on lhe Red Herring
Prospectus inchiding the sedion titled "Risk Factors”beginning on page 38 of the Red Hemng Prospectus

The Equily Shares in this [ssue-have not been-and wil not be regisierad under the LS Securties Act 1333, a5 amended [the "Securities
Azt™) orany state securities aws in the United States and meay not be kssued or sold within the Undted -States o io, or for the acoount or
banafit of, "U.5. parsons” {as defined in Reguiation 5 of the Securities Act). The Equity Shares have not bean and will not be registenad,
listed or otharwise qualified in any other jurisdiction culside India and may not be lssued or sold, and Application may not ba made by
persons in any such junsdicton, exceplin complance with the appicatee bws of such junsdiclion

epaper.finanﬂiaiexpress-.cun‘. &

New Delhi o® O
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ESHA MEDIA RESEARCH LIMITED (“Target Company”)

'...urpuntF- |l.'.fFI'ITIrH"ttI-'!II'I Numhvr LTE-ﬂIJﬂMH'I’i 4PLC3Z .£E‘-:n

Tel. No,; +51-24

Recommendations of the Committee of Independent Directors (IDC) on the Open Offer to the Shareholders of Esha Media Research Limited (hereinafter referred
to as “The Target Company”) by Opulus Bizserve Private Limited (“ACQUIRER") under Regulation 26(7) of SEBI (Substantial Acquisition of Shares and Takeovers)
Hegutatlnni— 2011

1 Dalp

January 07, 2028
Eszha Madia Research Limited

Open offer for the acquisibon of up 1o 22,89.802 (Twenty Two Lakhs Eighty Nine
Thowsand Eight Hundred And Two) fully paid Equity Shares of face value of
| ¥10/- aach (“Offer Sharas™) reprasenting 26% (Twenty Six parcand) of tha Emaerging Voting Shara
Capital of the Target Company on a hully diuted basis, a5 of the tenth working day from the closure of
the tendering period of the cpen offer, for cash at a price of T15/ [Rupees Fifteen Only) per equity
share ["Offer Price”)
The Public Announcement dated August 08, 2025, ("PA Date”), the Detailled Pubbc Statement dated
Aupgust 13, 2025 ('DP3"), the Draft Letier of Offer dated August 21, 2025 ("DLOF™), the Lettar of
offer dated January 03, 2026 have besn issued by Choice Capital Advisors Limited on behalf of the
Aoauirer

[-2 Hame of the Targe Eumpanf TIZL
| 3 D&Iaulq af the Offer partaining L& TIS

[ 4 Mameds] of the Acguirers and PAC with the acguirer Opulus Bizserve Private Limded [SAcqueer™,

| Ghoice Capital Advisors Private Limited
Sunil Paiodia Towaer, Plof Mo, 158-158,
J.B. Nagas, Andheri (East), Mumbai, 400 099,
Maharashtra, India,
Telephone: +51 22 6707 9933 / 7315
E-mail: amr.openofferfchoiceindia.com
Investor Grievance E-mail: regulator_advisors@choiceindia.com
Contact Person: Nimisha Joshidahima Shivratriwar
Website: www.choiceindia comymerchant-swestmant-banking
SEBI Reglstration No.: INMODD011872

1. Chetan Rameshchandra Tendulkar — Chairperson
2, -Bhishir Dileep Joshi - Member

. 5 i Mame of the Manager ko the offer

B. | Members of the Commitiee of Independent Directors (Please
| indicate the charperson of the Committee separately) (hera
i after referred as “1DC7)

| 7. | IDC Member's relationship with the TC (Director, Equity shares
| owned, any other conltract | refationship), if any

The members of the IDC are independent-directors on the Board of Diréctors of the Target Company.

Mone of the membars of the I0C hold any aquity shares or have enterad into any confract or have
any other relationship with the Target Company

| B. Trading in the Equity shares/other securities of the TC by IDC
| Mambers

Mone of the IDC Members have fraded in any equity shares fother securifies of the Company during
a penod of 12 months prior (g the date of Public Announcemeant and the pariod from the date of the
F".-I:" .I'i.ﬂrrzuuncemenlhll thﬂ date of Ih-s ren:mmanl:lamn

8 | IDC Member's relationship wih the scquirers (Director, Ef“ml,- Nnne of the 1D{: I'.'Ie-mhem have any re'ahms.hup wil h {he .'!l.-{“qmre-

_ r-“Larlszs- I:I'|'||'I'|E-'I:| any cdher cc-ntr.a-:t rE~-.-=‘.1.II}I'I3|'|I|:I] ﬂ any.

10 Tr.at. g in the Equuh_.- shares/other sacurilies of thE a:*quu e L,-
10 Members

| I i
1. | Recommendation on the Open offer; as to whathar the offer is
[ faar and reasonable

r‘-.lut Applicable

The IDZ is of the opinion that ag of the date of this recommendation, the Offer Price of Bs. 151
{Indian Rupees Fifteen) per equity share offered by the Aoguirer 5 (&) in accordance with the
requiation prescribed under the SEBI (SAST) Regulations, and (b} the Open Offér appears to ba
fair and reasonahle,
Shareholders should indepsndently evaluate the Offer and make an informed decision,

12 | Summary of reasons for recommendation

(IDC "na',' also invite- attention to any other place, e
| company's websife, where its detailed recommendations along

The shares of the company are frequenily traded, The markel price as on the date of this
recommendaton is Rs 39 per share, but the shares are under ESM Surveillance Stage 2 and as
par the BSE the EPS for the four frailing guarters is zero. The Company has been making losses
. wilh written advice of the independent adviser, if any can be | In the last 3 financial years and revenues have also been very minimal, Hence the open offer price
seen by the shareholdar) of T15/ per-aquity share which is higher than the 60 trading day YWAP as on the date of the Draft
‘ Letter.of Offer 1% fair and reasonable

The statement of recommendation will be available on the websde of the company &
W, eshamﬂdla com

13 D 50 IuEur-* -;,I 1h|=,I 'u'nllng F’.-Jl:len The PD;}mrI'I-FI'IIj.-ltII]I‘IE. WErE .Jnanlrrr::lus,-.l Bppro ..'El:l Ig,l Iht; e i;.e 5 of IIJI:

14 Detallsﬂflnd-ﬂnendenmdu 803, |. any. Mone

15. | Any olher matter(s} to be hight |5,-" e MNone

Ta the bast of our knowledge and belef, aflar making proper enquiry, the Infarmation contained in or accompanying the statement is in all material respact true and coract
and not misteading wheiher by omission of any miormabon or othenwise and inchedes all the information required (o be disciosed by the Company under the Takeower Code
For and behalf of

The Committee of Independent Directors of

Esha Media Research Limited

Chetan Rameshchandra Tendulkar

Chairperson - Committee of Independent Directors

Place: Mumbai
Date: January 07, 2026

CONCEPT

THIS IS A PUBLIC ANNOUNCEMENT FOR AN INFORMATION PURPDSE ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT, THIS DDES NOT CONSTITUTE AN
INVITATION OR OFFER TO ACOUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. THIS PUBLIC ANNOUMCEMENT IS NOT INTENDED FOR PUBLICATION OR
DISTRIBUTION, DIRECTLY OR INDIRECTLY HI.ITEIEIEIHIJIA

indosmc
INDO SMC LIMITED

CORPORATE IDENTITY NUMBER: U71100GJ2021PLC125904

A I:"r.l.'rl_ll.lu.l.ll TUA RS |'.l|".l_|,:'|'|'|£|'||l.|ll.'.'.ln'l'l'i'.l|l'?l'.l|' el aan TN MO PRIFATE LIMTTESY i i rn':'.|'r'.-'.l|r.'.;'r|'.-'.-.|rl.'l,'.'u.l.-1 tirder the f..l.ln'l.lj'.lu.l.'.;l':'- At H 3 ar Alvmedalad, Guldirar
prirsiant to a certificate of incorporation dated Seplember, 27, 2021, Isswed by the Begistrarof Companies, Almedabad (" RoC") Thereafler, name ol our Company
way changed from INDO SMO PRIVATE LIMITED 1o INDOQ SMO LIMITED, consequent to conversion of our Company from private fo public compan

e foa special vesolution passed by the sharefolders of oie Compony en e 18, 20204 and o fresh cortificate o incorporation conseguent toolange of rame
was issued b the Registvar of Companies, Ahmedahad on Auguse 07, 2024, Our Compamy 5 Corporate lewtite Number is U7 OGO TPLC T 25004, Fordetails
af chamge i Registercd office of our Conipadiny, please refer fo the chapter fitfed “History and Certain Corporare Matters " an page T8 of e Red Herving
Prospecius.

Registered Office: 809, Shilp Zaveri Shyamal Cross Road, Vejalpur, Shyamal, Ahmedabad Gujaral, India, 380006
Tel: +-81 TATEE1 2866 Website: vwwwindosme . com E-mall id: ce@indosme. com; Investor Grievance Email Id: inveslonaindosmc, corm
Contact Person: Ms. Avani Patel, Company Secretary and Compliance Officer;

OUR PROMOTERS: NITIN JASVANTEHAI PATEL, NEEL NITESHEHAI SHAH,

RIKTABAHEN SONAWALA, CHAITANYA PATEL AND RACHIT JAIN

INITIAL PUBLIC OFFER OF UP TO &1,71,000 EQUITY SHARES OF FACE VALUE % 10 EACH (THE “EQUITY SHARES") OF INDO SMC LIMITED (“0UR COMPANY" OR THE
“ISSUER") FOR CASH AT AN ISSUE PRICE OF ¥ [+] PER EQUITY SHARE {INCLUDING A SECURITIES PREMIUM OF % [+] PER EQUITY SHARE) (“ISSUE PRICE"),
AGGREGATINGUPTO % [+] LAKHS (THE “ISSUE") OF WHICH 3,09,000 EQUITY SHARES AGGREGATING TD ¥ [ -] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY
MARKET MAKER {“MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION LE. ISSUE OF 58,62.000 EQUITY
SHARES OF FACE VALUE OF % 10 EACH AT AN ISSUE PRICE OF % | -] PER EQUITY SHARE AGGREGATING UPTO % [« ] LAKHS IS HEREINAFTER REFERRED TO AS THE
“MET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 27.00 % AND 25.65 % RESPECTIVELY OF THE POST-ISSUE PAID-UP EQUITY SHARE CAPITAL OF
OUR COMPANY.

CORRIGENDUM TO THE RED HERRING PROSPECTUS-NOTICE TO THE INVESTORS

With reference to the Red Herring Prospectus daled January 06, 2026, statulory advertisement dated January 07, 2026 and Abridged Prospectus, itis to be noted that
due to the announcement of Bank holiday on January 15, 2026 in Maharashtra, the upcoming Initial Public OHer of INDO SMC Limited which was earlier closing on
January 15, 2026 will now close on January 16, 2026. On Pageno.1,3,9,12, 67 and 260 of the Red Herring Prospectus under Bid/ Issue Programme on Cover Pages,
Delinitions, General Information and Terms of the Issue, point to be read as follows, Thus, investors should note the following:

Anindicative timetable in respect of the Issue is set oul below:

| Event B Indicative Date
{ Anchor portion lssue Opens/Closes on Monday, January 12, 2028
| Issue Opening Date Tuesday, January 13, 2026

| Issue Closing Date
{ Finalisation of Basis of Allotment with the Designated Stock Exchange (T+1)
| Initiation of Allotment/ refunds/unblocking of funds from ASBA Account or LIPT D linked bank account (T + 2}

Friday, January 16, 2026

On or about Monday, January 19, 2026

(n or abowt Tuesday, January 20, 2026

O or abowt Tuesday, January 20, 2026
(n or about Wednssday, January 21, 2026

| Cradit of Equity Sharas to demat accounts of Allottees (T +2)
Commencernent of trading of the Equity Shares on the SME Platform of 85E Limited (T+ 3)

REGSTIAR T0 THE 55
S £ KFINTECH

Capital Advizsors
GYR CAPITAL ADVISORS PRIVATE LIMITED KFIN TECHNOLOGIES LIMITED
Address: 428, Gala Empire, Near JB Tower, Drive in | Address: Safenium Tower- B, Piot 31-32, Gachibow,
Road, Thattej, Alemedabad -380054, Gujarat, India. |Financial District, Nanakramguda, Serilingampatly,
Telephane: +91 87775 64648 Hyderabad-500 032, Telangana, India
Emall ID: indosme, ipo@ayreapitaladyisors,in Telephone: + 314067162222
Website: wwrw gyrcapialadvisors.com E-miail; indo.ipodarkiimtech. com;
Investor grievance: Website: www klintech.com
invesiors@Eyrcapitaladvisors.com Investor Grievance 1D ginward ris@kfintach.com
Contact Person: Mr. Mohit Baid/ Contact Person: Mr. M Murali Krishna
M, Sagar Vidhan SEBI Reqgistration: INRODOQ0) 221
SEBI Registration Number: INMODOD12E10 CIN: U671 20MH1993PTCO74070
CIN: UBT200GJ201 TPTCO9G908

| COMPANY SECRETARY AND COMPLIANCE OFFICER

indosmc
INDD SMC LIMITED
Address: Ms, Avani Patel
Company Secretary & Compliance Officer
Repgistered office: 809. Shilp Zaveri Shyamal Cross Road,
Vajalpur, Shyamal, Ahmadabad, Gujarat, india, 380006
Telephone: +91- 757581 2866
E-mail; caiindosme.com
Wehsite: hitps.//indosme.comy
Investors can confact the Company Secretary and
Comgliance Officer, the BRLM or the Registrar to the Issue
in case of any pre-lssue or posi=Issue related probdems,
such as non-receipt of letters of Allotmant, nan-cradit of
aliotted Equity Shares in the respective beneficiary
account, non-receipt of refund orders and non-receipt of
funds by electromc mode.

On behalf of Board of Directors

FOR, INDD SMC LIMITED

sd/-

Place: Ahmedabad, India Avani Patel
Date: January 09, 2026 Company Secretary & Compliance Officer

Disclaimer: [NDO SMC LIMITED 18 proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions &nd other
conziderations, iomake an inidial public offer of its BEquity Shares and has filed the BHP with the Begisirar of Companies, Ahmedabad on Janvary 06, 2026 and thereafter with
SEBI ‘and the Stock Exchange. Full copy of the Red Herring Prospectus is availabie on the website of the SEBI a1 www.sebigovin, website of the Company at
ftlps:indosme.comy, the website of the BRLM to the Offer ab: www.gyrcapitatadvisors.com, the website ol BSE SME at hitps,'www. bsesme.comy/Publiclssues/RHPaspx,
respectively. Any potential investors should note that investment in equity shares involves a high degree of risk and Tor details relating to the same, please refar to the RHP
including the section titled *Risk Factors” baginning on page 33 of the Red Herring Prospectus

The Equity Shares have not been and will not be registered under the U.S. Securities Actof 1933, as amended or any state securities laws in the United States, and unless so
reqisterad, and may not be issued or sold within the United States, except pursuant to an exemption trom, orin a transacton not subject to, the registration requirernents of the
Securities Act, 1933 and in accordance with any applicable L5, Stale Securities laws. The Eguity Shares are being issued and sold owtside the Uinited States in ‘offshore
ransactions' i rellance on Reguiation 5" under the Securities Act, 1933 and the applicable faws of each junsdiction where such issues and sales are made. Thera will be no
public offering in the United States.
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ESHA MEDIA RESEA_RCH L_Iﬁ\“llTED (“Target Cumpany”)

“J‘III“HPEIn-iPLF 22857
Reglstered Office 3
Tel, No.: +91-F2. 4

Recommendations-of the Committes of Independent Direclors (IDC) on the Open Offer to the Shareholders of Esha Media Regaarch Limited (herainafter referred
to as "The Target Company”} by Opulus Bizsarve Private Limited [“ACQUIRER”) under Regulation 26(7) of 3EBI [Substantial Acquisition of Shares and Takaavers)
Regulations, 2011

1 Date .i-dﬂ'ua';n.' IL'? 2026

iz "'-|Elr‘l1E of the Target Company I:T-!:j Esha Media Research Limited

Open offer for fhe acquisibon of up o 2289802 (Twenty Two Lakhs Eighty Mine
Thousand Eight Hupdred And Two] fully paid Equify Sheres of face value of
LAW- each ["Offer Shares") represanfing 26% (Twenly Six percenf) of the Emerging Voting Share
-apial of the Target Company on @ fully diluted basis, asof ihe tenth working day from the closurs of
the tendering penad of the open offer, for cash at & price of T1H- (Rupees Fifteen Only) per equity
share ["'Offer Price")

The Public Announcement dated August 06, 2025, ('PA Date’), the Detaied Public Statement daled
August 13, 2025 ("DPS7), the Draft Letier of Offer caled Asgust 23, 2025 "DLOFT), he Letter of
ofier dated Jamuery 03, 20026 have been ssued by Choice Capital Advisors Limited on behalf of the
Acaurer

3 DE[H"E- of the Oiffer pertaining o Tl:

4 Name(s) of the Acquirers and PALC with fhe acgueer Dpulus Bizserve Prvate Limited (" Aoguenss’
Chaoice Capital Advisors Private Limited

Sunil Patodia Towear, Plol Mo, 156-158

J.B. Magar, Andheri (East), Mumbai, 400 099,

Maharashira, lndia.

Telephone: +31 22 6707 9900/ 7010

E-mail; emr.openofferilichoceindia,com

Investor Grievance E-mail: regulator_advisorsiichoicaindia.com
Contact Person: Nimisha Joshi®ahima Shivralriwar

Website: www.choicendia comimerchant-investment-banking
SEB! Registration No.: INMODDD11872

1. Chetan Rarmsshehandra Tendulkar - Chaimperson
2. Shishir Dieen-Joshi - Member

Lh

Name of the Manager o the offer

| 6. | Members of the Commitiee of independent Direclors [Please
ndicate the chairpersan of the Committes separaiely) (here
after refermed as 10C7)

7. | IDC Mamber's rtationship with the TG (Director, Equity shares
owned, any olher condract | relabionship], iF any

4 1
The members of the IDC are independent directors on the Board of Directors of the Targst Company, |
Mone of the mambers of the 1D hold any equity shares or have enterad inka any contract or have
any |ther r|:'-L=|I||:|n54‘1.: mth[ w® "argE[ Curnpan!.l

il Tradog In tha Equity sharesfother sscurilias of tha TC by IDC
Members

P u[ the 10C "'.-'IE|r|I:|E|r':. h.:wa Iraded in amy equity shares fother securilias of the Company during
a penicd of 12 manths prior o the date of Public Anncuncement and the period from the date of the
Publie Annauncemant L he data of this recommendation.

g IDC Member's relalionzship with the acquirers {Director, Equity
shares owned, any olher contract / relafionship), if any,

Mone of the (DO Members have any redationship with e Acguires.

10. | Trading in the Equity shares/olher sacuntios of the acquirar by | Not Applicable

1I0C Membars

11, | Recammendaton on the Open offer, a8 1o whathes the offar s
falr and reasanables

The [DC iz of tha opimion that as of the date of this recommandation, the Offer Price of Bs. 15/
(Indian Rupeas Fiftlean) per aquity share offered by tha Acquirer is (&) In accaordance with the
regulation prescrbed under the SEB| |SAST) Requiations, and (b] the Oopen Offer appears io be
fair and reasonable

Shareholders should independently evaluate the Offer and make an informad decigion.

The shares of the company are frequentty traded. The market price as on the date of this
recommendation is Bs 39 per share, but the shares are under ESM Survaillance Stage 2 and as
par the BSE the EPS for the four frailing quarters is zero, The Company has bean making losses
in the lazl 3 financial vears and revenues have also been very medmal. Henoe the open offer price
of T150: per equity share whach is higher than the 60 frading day VWAP as on the date of tha Draft
Latter of Offer ks fairand reasonable.

The staement of recommendation wil
winw.eshamedia.com

12 | Summary of reazons for recommendation
{IDC- may aiso mwite atterdion 4o any ofher place, e.g.
company s website, where its detailed recommendations along
with written advice of the independent advizer, if .any can be
seen by the shareholder)

be - available on the websile of the company  al

13 Dlsck:nsure .:.1 .he "f:mng F‘am.m

Th& remmmendahms were unanlmnusv a;-"m'-'aﬁ I:uyf Lh-= memmﬁ I:- IDG
14 'Detalls of |"-'.'.'-E-;-E1'II2|EI'I|: -'4.-:1'|5-:f5 if my h‘-:-r:-e

| 15 Aﬂ.' oiher matten!s) o be hi ghllghtn:: Mone

T.:. the best of our knowledge and befief, after making proper enguiry, the information contained in or accompanying the stalement is-in all material respect tree and cormect
and not misleading whether by omission of any information o otherwiza and inchedes all the mformation required to be Escosed by the Company under the Takeover Code.
For and behalf of

The Commitier of Independent Directors of

Ezha Media Rezearch Limited

Chetan Rameshchandra Tendulkar

Chairperson - Committes of Indepandent Directors

Place: Mumbal
Date: January 07, 2026
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THIS IS A PUBLIC ANNOUNCEMENT FOR AN INFORMATION PURPOSE ONLY AND I5 NOT A PROSPECTUS ANNOUNCEMENT. THIS DOES NOT CONSTITUTE AN
INVITATION OR OFFER TD ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. THIS PUBLIC ANNOUNCEMENT IS NOT INTENDED FOR PUBLICATION DR
DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA.

indosmc
INDO SMC LIMITED

CORPORATE IDENTITY NUMBER: U71100GJ2021PLC125904

Char Comprany wiay originady incorparated as "IN SMO PRIVATE LIMITED ‘a privaie limited company wnder the Companies Act, 2003 af Armedabad, Crajeial
prdEsans fo @ certifioaie of incorporaiion dated Seppemien, 27, N2 eswed by the Repisivarof Companies, Anmedanad ¢ " ReC "), Thereaftern, name af our Omngaany
INDO SMOC PRIVATE LIMITED o ININY SMO LIMITED,
preesanl i a special resolution passed by the shavetolders of owur Compeany on Jure 18, 2024 oot i fresh cevtiffoate of incorproralion coisegient o clange of damie
ety tesdied et Regisirar of Companies, Anmedoatd on Awgust 07, 2024, Che Companne 3 Corprorare Jdeariny Nemiher (0 U7 LICE202 TPLCT 25390, For derails
of change in Registered office of owr Conigrany, plese refee i the chapier fiied " Hisiory and Cerfaln Corporate Matters " on peage T84 of the-Red Herving
oo

(LR A .".'d.'lllgn-'r.l' fraafg .'T.ll.u-:-rlrl.lr'rl." fiF COveesian i ['-:.h'J.llri-.'.':Jl lI"r.'.'l'.ll ST e |'-'|.-."r|'|-:' |'|.l.'l.'l.'?.'.'rll

Registerad Office: 808, Shilp Zaven Shyamal Cross Hoad, Vejalpur, Shyamal, Ahmedabad Gujarat, India, 380006
Tel: +81 T57581 2866 Weabsite: www indosme.com E-mall id: csfindosme.com; Investor Grievance Emall Id; investonmindosme.com
Contact Person: Mz, Avani Patel, Company Sacratary and Compliance Officer;

OUR PROMOTERS: NITIN JASVANTBHAI PATEL, NEEL NITESHBHAI SHAH,

RIKTABAHEN SONAWALA, CHAITANYA PATEL AND RACHIT JAIN

INITIAL PUBLIC OFFER OF UP TO 61,71,000 EQUITY SHARES OF FACE VALUE T 10 EACH (THE "EQUITY SHARES") OF INDD SMC LIMITED (“0UR COMPANY" DR THE
“ISSUER") FOR CASH AT AN ISSUE PRICE OF % [~] PER EQUITY SHARE {INCLUDING A SECURITIES PREMIUM OF ¥ [+] PER EQUITY SHARE) (“ISSUE PRICE"),
AGGREGATINGUPTO T [+] LAKHS (THE "ISSUE™) OF WHICH 3,089,000 EQUITY SHARES AGGREGATING TO | ] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY
MARKET MAKER {"MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION L.E. ISSUE OF 58,62,000 EQUITY
SHARES OF FACE VALLIE OF ¥ 10 EACH AT AN ISSUE PRICE OF % [+] PER EQUITY SHARE AGGREGATING UPTO % [ «] LAKHS I3 HEREINAFTER REFERRED TO AS THE
“NET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 27.00 % AND 25.65 "% RESPECTIVELY OF THE PO3T-ISSUE PAID-UP EQUITY SHARE CAPITAL OF
OUR COMPANY.

CORRIGENDUM TO THE RED HERRING PROSPECTUS-NOTICE TO THE INVESTORS

With reference to the Red Herring Prospectus dated January 06, 2026, statulory advertisement dated January 07, 2026 and Abridged Prospectus, it is to be noted that
due to the announcement of Bank holiday on January 15, 2026 in Maharashira, the upcoming Initial Public Offer of INDO SMC Limited which was earlier closing on
January 15, 2026 will now close on January 16, 2026. On Page no. 1, 3, 9,12, 67 and 260 of the Red Herring Prospectus under Bid/ Issue Programme on Cover Pages,
Definitions, General Information and Terms of ihe Issue, point to be read as follows, Thus, investors should nole the following:

An indicative timetable in respect of the Issue is set out below:

Event

Anchor portion 1s5ue Opans/Closes on

It.&-ur:! I'.ZI[.u:'mlnrll -Ua!e

|:3|JE Closing ElatE

Fll'lall'*:ahﬂl'l ufﬂaqm of AII:.Tmen- u.'ll;n 1h|:: De.si[;na'ren E.T{:urk Exr: h:tngr- [T+ 1 }

Initiation of Allotment refunds/unblocking of Tunds from ASBA .MLEIL-I\[UFUH IDNinked bank aceount {T+2)
Cradit of Equity Shares to demat accounts of Alottaes (T+2) On or about Tuesday, January 20, 2026
GCommencemant of irading of the Eguity Shares on the SME Platform of B5E Limited (T 3) On or about Wednesday, January 21, 2026

o
GYR A KFINTECH ndosmc

'cmlt:ﬂ.l.ﬂ.ﬂ'gﬂm SEFHRLEEAE | N AW iHDDSMELlMITED

[ A T
GYRCAPITAL ADVISORS PRIVATELIMITED | KFIN TECHNOLOGIES LIMITED E::::::J:ﬁa;T::-:Lmnnanrp .
Address: 428, Gala Emplre, Near JB Tower, Orive in | Address: Selenfum Tower- B, Piol 31-32, Gachibowdl, Registered office: 809, Shilp Zaveri Shyamal Cross Road
Road. Thaltej, Ahmedabad -380 054, Gupsal India. |Financial District, Nanakramguda, Serilingampally, Veialour. &h aqa}‘ﬁ.hm-edal:nad "L’arat india. 360005 '
Telephone: +91 87775 64648 Hyderabad-500 032, Telangana, India, AP AR,
Email 10: indosme ipopaayrcaptaladvisors.in Telephone: +91 4067162222 m“!‘un" +_H |- 7575812866,
Wehbsite: www gyrcapitaladvisons com E-mail: indo. ipogkfintech com; E-mail: cs@indosime. com .
Investor grievance; Woebsite: www klintech.com Website: hitps./indosm. com/
investorsimgyreapitaladvisors. com Investor Grievance ID: eimward ris@kfintech.com |”"“35t‘-'_'f5 '33".'3*3'“13'3': the E'Jm-ﬂﬂﬂ‘]f. secrelary and
Contact Parson: Mr Mohit Baid/ Contact Person: Mr M Murali Krishna Gompliance Officer, the BRLM or the Regisirar to the |ssue |
M. Sagar Vidhani SEBI Registration: INROOOO00221 m case of any pre-issue o post-lssue related problems,

SEBI Registration Number: (NMDO0D12810 CIN: UGT120MH1993PTCO74079 ziﬂj Eﬂig“gﬁ;gﬂ'ﬁ?ﬁﬁ “rggggzmre"m;;;fggf;f
GIN: UG7200GJ2017PTCOS6S0E

account, non-receipt of refund orders and non-receipt of |
funds by elecironic mode.

On behali of Board of Directors

FOR, INDD SMC LIKITED

ad/-

Place: Ahmedabad, India Avani Patel
Dale: Janpary 09, 2026 Company Secretary & Compliance Officer
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Disclaimer: MDD SME LIMITED is proposing. subject to apphcable stalutory and regulatory reguirements, recaipl of requisite approvals, market conditions and other
considerations, to make an initial public offer of its Equity Shares.and has filed the BHP with the Registrar of Companies, Ahmedabad onJangary 06, 2026 and thereafter with
SEBI and the Stock Exchange. Full copy of the Red Herring Prospeclus is availabla on the wabsite of the SEBI at www.sebi.govin, websie of the Company
hitps:indosme.comy, the website of the BRLM to the Dffer at wew, gyrcapitaladvisors.com, the website of BSE SME at https:wrew bzesme. com/Publiclssues/BHE aspx,
raspectively. Any polential ivestors should note that investment in equity shares invalves a igh degree of fsk and for details relating 1o the same, pleass rafer 1o the RHP
inchding the section fifled "Risk Factors” beginning on page 33 of the Red Heming Prospectus.

The Equity Shares have not been and will not be registerad under the U5, Secorities Act of 1933, as-amended or any state secunties laws in the United States, and unkess so
registered, and may nol be 1sseed or Sold within the United states, except pursuant 3 an exemplion from, of i0 2 fransacton not subject to, the regestration requiremeants of the
Securities Act, 1933 and in accordance with any applicable L5, State Securities [aws, The Equity Shares are being issued and sobd ontside the United States in 'ofishore
transactions’ in refiance on Regulation “5° under the Secunties AcL 1933 and the applicable [aws of each jurisdiction where such issees and sales are made. Thers will be no
puidic offering in the United Statas,
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THE NAKODAR C! SUGAR MILLS LIMITED NAKODAR
DISTT. JALANDHAR (PUNJAB) 144040  Et smnkd@gmail.com
E-TENDER NOTICE
No. NCSM/Molasses Dated: 10/01/2026
Department: The Nakodar Cooperative Sugar Mills Ltd., Nakodar invites

online bids for the following

rNo. ltem Guantity

1. | Sale of Molasses for the Season 2024-25 and Season| , o 100
2025-26 on "as Is where is basis* for nine cooperative | >0y
sugar mills of Punjab.

Last Date of Submission of Bids (E-Tender)
Date of Opening E-Tender 31/01/2026 at 11:00 AM
Fordetailloginto www.eproc.punjab.gov.in
Note: For any enquirytechnical enquiry help regarding E-tender please
contact on 97805-83557/99148-19425/98148-55501

Any Corrigendum/addendum/cancel(s) to the tender notice shall be
published on the above website only.

30/01/2026 upto 02:00 PM

ur n

As per Gazette Notification bearing S.0. No. 2900 (E) Dt. 24th October-2015 and

Gazette Notification bearing S.0. No. 4120 (E) DL 30th December-2017 issued

by Ministry of Agricutture and Farmers Welfare, Government of India. Pertaining

10100% Water Soluble Mixture of Fertilizrs, IMR Fertiisers and Chemicals
Pivate Limited s going to import and sale the following grados

2. MPK 191919 3. NPK 20:20:20 4. NPK 18:18:18

N 00:48:34 7. NPK 08:17: WBNPKHHJ +30a0

NPK 12:36:07-+3Mg0+58 11, NPK 8:00:48

ZSNM%?WS 13. NPK_10:15:35. +4620 M MI’KS
0 16. NPK 1 0:40;

: :10,
. NPK_ 0 10:08:24, 29, NPK' 00:25 32+1B+1Mn

30 NPK 630 0+5Zn 31 NPKB:!ZB 32 'NPK 10:00:15+10Ca0

The general specifications of the aforementioned grades shall be in accordance

with the above notifications. Above products imported and marketed by IMR

Fertilisers and Cheicals Private Limited, Registered Office at 904, Windfall,

Sahar Plaza Complex, Andheri Kurla Road, Andheri (E), Mumbai-400059, India
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